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12 hrs,
CALLING ATTENTION TO MAT-
URGENT

(i) Arrack sy HoSTILE NAGAS ON AN
Army CAMP) AND

(ii) ALLECED KIDNAPPING OF SEVEN
PERSONS BY HOSTILE NAGAS FROM
Assam—Contd.

Shri P. Venkatasubbalah (Adoni):
Sir, I call the attention of the Minister
of Home Affairs to the following mat-
ter of urgent public importance and
request that he may make a statement
thereon:

“Attack by Hostile Nagas on an
Army camp of Assam Rifles in a
village in Ukhrul sub-devision of
Manipur resulting in serious in-
juries to 8 Jawans."

Mr. Speaker: He can read the second
notice also which is in his name.

Shri P. Venkatasubbalah: I
already rcad that.

had

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies In the Ministry of
Defence (Shri Hathb: I will answer
both,

Sir, according to the information re-
celved from the Government of Mani-
pur, on 18th November, 1965 at 5 A
Naga hostiles opened firc on the post
at Holyung Kuki in Ukhrul Sub-divi-
sion with two-inch mortars, bren guns
and rifles. The men of Assam Rifles
who were manning that post returned
the fire. Firing by Naga hostiles con-
tinued till 6 Am. Six men of the
Assam Rifles received minor injuries
sustained by splinters of the mortars
which also caused some damage to the
post Heports avoiluble show  thatl
hostiles fired several thousand rounds
from their bren guns ang rfles. The
personncl of the Assam Rifies have col-
lected over two thousand empty she'ls
from this post. The number of casu-
alties on the other side is not known.
Reinforceinents have been zent from a
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nearby post and medical attention has
been provided to the injured.

Regarding the second, I had also pro-
mised to make a statement on the re-
ported kidnapping of seven persons
by hostile Nagas from a border mar-
ket in Sibsagar District of Assam. We
have made enquiries from the Govern-
ment of Assam who have informed us
that no such incident of kidnapping
of persons by hostile Nagas has oc-
curred in Sibsagar district as reported

in some newspapers,

Bhri P. Venkatasubbaiah: In view
of the fact that the hostile Nagas have
been frequently violating the cease-
fire agreement between them and the
government and they have been in-
dulging in arson and loot, raising
volunteers to be trained in Pakistan
and collecting funds from the local
people under duress do the govern-
ment consider it desirable to have
negotiations with these hostile Nagas,
which will run country to our terri-
torial integrity and government?

Shri Hathi: The quesition about
peace talks etc, might beiter be ad-
dressed to the Ministry of External
Affairs. Sg far as Manipur and areas
there are concerned, three divisions
are included there in the cessation of
operation. So far as the remaining
area it concerned, we are of the view
that that should not be included.

Shri 8. M. Banerjee (Kanpur): T
woulg like to know whether it iz a
fact that the activities of the Naga
hostile have incrensed after Govern-
ment of India’s Peace Mission's invita-
tion to Mr. Phizo for pracc talks, this
has given a fillip to such activities and
that is the reason why the hostile
activitics have increased; if so, may
I know whether the Government of
India would declare that they would
have no talks with Mr. Phizo?

Shri Hathl: T do not think that is
correct.

Shri Hem Barua (Gauhati): Since
the Naga hostiles have systematically
distorieq the cease-fire agreement by
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extending their hostile activities to
areas in Manipur that were totally
unaffected by hostile activities before
the so-called cease-fire took  place,
may I know whether the Government
propose to bring peace to these areas
by sending emissaries after emmissa-
ries from Brigadier Sen down to
Kevi Yalley, to London to meet Mr,
Phizo by refusing these areas in
Manipur to be included in the extend.
ed cease-fire and by taking adequate
security measures for these areas?

‘The Prime Minister ang Minister of
Atomio Energy (Shri Lal Bahadur
Shastrl): I am sorry, the question is
not clear to ‘me, but I would like to
say that all these reports of sending
Mr. Sen and others to London are not
correct at all,

o T wAVET Sifgan (wEETATT)
st @ 1w owwr a e ¥ i
T3 ) U A feEa g3
wEAd

Mr. Speaker: The hon, Member,
rather, puts it in a different way. He
wants to criticise the policy of the
Government saying thut although the
hostile activities are on the increase
and the position is getting worse and
Wor:e we are conlinuing to send
people to Mr, Phizo for appeasement.
He wanls to know whether we will
continue with thls policy of appeasc-
ment or lake some action here,

Shri Hem Baruwa: That is correct.

Mr. Speaker: Sometimes I am also
correct acrordine 1o Shri Hem Barua.

Shri Lal Bahador Shastri: There is
no question of appeasement. As T have

saig earlicr, we are perhaps in the
last stages of our di‘cussions and
talks, As it was zurgested 1aar lhey

would like to consult Mr. Phizo, we
had agreeg to it.

Dr. M, 8. Aney (Nagpur): Why?

Shri Lal Bahadur Shastri: However,
I am not awsre as to what the atti-
tude of Mr. Phizo would be, whether
he would likg to come here or not.

Shri Hem Barua: He has made his
attitude clear, May I quote?

Mr. Speaker: No,

Shri Lal Bahadur Shastri: We have
seen jt in the newspapers, but we
bave yet to be officially Informed
about it.

st geaw fag (fTmr) o owr
ag ¥ wgt ¢ fe fao oion g aww
vty & amfor 8, 7y W & amfow
T & | W ag &€ & o few grem ®
ag qgi & AEH[ B gA ¥ Lon £
w7 v & Irw 2w gy v § 7

st W wET e ag WITE &
amfue @1 o § afes grr nf o
¥ T8 T §Ag &0 W, a9«
wTAT NE AT IHE T T gW AT WA

g |

Shrimati Renuka Barkataki (Bar-
peta): Has the Government's atlention
been drawn W o reported statemoot
by Mr. B. P. Chaliha, the Chief Minis-
ter of Aczom und g member of the
Peace Mission, to the effest that Naga
heostiles are very, much sell-respecting
people. they are neither in eollusion
with Pakistan nor are they getting
arms and training from Pakiswn; it
s0, may 1 know whether the Govern-
ment reports corroborate this state-
ment and, it not. wherther the Gov-
ernment has been able to lncate the
gource from whih the Naga hostiles
have been securing arms and training?

Shri Lal Bahadur Shastri: I am
sorry, T have not read the statemvnt
of Shri Chaliha.

Shrl Hem Barma: I have read it—
his latest statement.

Shri La1 Bahadur Shastrl: Ac far as
the reporis go we~ know it tha' the
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Nagas have been going to  Pakistan
and taking training there.
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Shri Hem Barua: How did the Chief
Minister of Assam contradict it?

Shri Lal Bahadur Shastri: 1 am not
sure whether he is correctly reported.
Anyhow, we will find it out from him.

Shri S. M. Banerjee: 1In reply to
Shri Hem Barua's question the hon.
Prime Minister stated that Brigadier
Sen was not sent. I would like to
know whether it is a fact that Briga-
dier Sen was given a different assign-
ment in London but its actua)] pur-
pose was to contact Phizo? Did he
tlo to London or not?

Shrl Lal Bahadur Shastri: He had
no such assignment.

o dWeE w1 (WgEAT) oW R
arr fadifigd & wfer 2 == o
¢ a1 % I A dv & awr e
&7 %1 geree wfoge w7 fam §, W
wfgT # S I ImT AT @ £ o
& g e g fr wfer ot oE
A & A & w7 aF A fanifeat &
afrgr & frax amfosi @ am
Qi 3 & feei 1 wawew fea &
o fes AT A g AT g 7

W ww agrge aeE; o @7 qa
wqto A1 & A ¢ wwar, A & awwan
g feidr gramg aftrg g€ & dan weefra
aeEn qawy g oA fafegi A
amET A1 e A A §, Afew gz
3 & i wliorgz &1 1 ofo wifaanat
F e ¥ o A § gaw IFiA Ay
w74 F1 Ffow 1 | o T W
fa1 fwar & 1 Ffea wfoge medine
 qw fveg w2 o & fs A g ot
am fad @ 36 frmfew & &
Y W F Fre ¥ 3% frars 0
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RE: CALLING ATTENTION NOTICE
(Query)
Shri Warlor: rose—

Mr. Speaker: | have asked Secretary
to contact them and suggest some way
out.

Shri  Vasudevam Nalr (Ambala-
puzha): We are at a disadvantage in
this House. We have no Legislature.
Where are we to go? Important
developments are taking place there.

Mr, Speaker: His purpose will not
be served by raising it like this.

Shrl Vasudevan Nair:
protect us.

You should

Mr. Speaker: I have suggested to
him one remedy. I will help him
there.

Shri Vasudevan Nair: Certain things
are laking place there which require
an immediate answer from the Gov-
ernment.

Mr. Speaker: Hon. Members should
realise that even if I take one Calling
Attention Notice g day the whole wee':
would be exhausted because so many
have been admitted,

Shri Vasudevan Nair: Kerala is a
special case.

Mr. Speaker: 1 know that. 1 can
take one calling atlention notice
every day. I want the permission of
the House if it give me guidance on
this matter. Suppose a number of
notices are received on a day, I should
dispose all of them that day: that is
to say, I should take only one out of
them, the others shall lapse and
the Members can have other re-



